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NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH
AHMEDABAD

CA (CAA) No.97/NCLT/AHM/2017

Coram: Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' - MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD BENCH
- OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.09.2017

Name of the Company: National Multi-Commodity Exchange Of India Ltd.

Section of the Companies Act: Section 230-232 of the Companies Act, 2013
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2.

ORDER

Learned Advocate Ms. Dharmistha Raval present for Applicant.

It is noticed that the Transferee company has not yet moved application before this
TI'ribunal for direction under section 230 of Companies Act, 2013.

Hence, Hst the matter on 10.10.2017.

[ TR VD)
BI RAVEENDRA BABU
~ MEMBER JUDICIAL

Dated this the 1 1th day of September, 2017.



